‘ INCOME TAX APPELLATE TRIBUN \L, VARANASI

REVISED CAUSE LIST OF DB BENCH FOR 25-S :PTEMBER-2026 (FRIDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTA! /A, JUDICIAL MEMBER
T AND HON'BLE NIKHIL CHOUDHARY, AC! ‘OUNTANT MEMBER

IN VIRTUAL HEARIN'3

HYBRID HEARING FROM ITAT, LUCKNOW, CISCO WEBEX MEETING ID - 26420785626
PW - 12345 TIMING - AT 12 PM

Assmt.

Assessee Nime Remarks
Year

srl | Appeal Number

1 | SA4/VNS/2025 2018-2019 | [A] NILESH KUMAR TIWARI

2 | SA 1/VNS/2026 2016-2017 | [A] NAIMULLAH KHAN

3 | SA2/VNS/2026 2020-2021 | [A] M/S M. L. G. BUSINESS PVT. LTL.

4 | SA 4/VNS/2026 2018-2019| [A] DAYASHANKAR YADAV

5 | MA 4/ALLD/2018 2010-11 | [A] SHRI BHUPENDRA NATH SINGH

6 | MA 1/VNS/2019 2012-13 | [A] M/S NARAYAN DAS SARRAF & SUNS

7 | MA 10/VNS/2019 2012-2013 | [A] M/S RADHA KRISHNA PAYAL BH \NDAR (P) LTD.

8 | MA2/VNS/2023 | 20 14-15 | [A] SMT. SEEMA SHAH

9 | MA 19/VNS/2023 2017-2018 | [A] M/S RATANDEEP GOLD & DIAM( ND PVT. LTD.

10 | MA 2/VNS/2024 |20 18-2019 | [A] M/S STAR ELECTRICALS

11 | ITA 51/VNS/2025 2016-2017 | [A] KRISHNA KUMAR CONTRACTOR

12 | ITA 52/VNS/2025 2017-2018 | [A] KRISHNA KUMAR CONTRACTOR

13| g /Vgglzozs 5015-2016 | [A] VIJOY SHANKER SHAH
14 135/\}@2025 1019-2020 | [A] PRATIMA GUPTA

15 165/\}@/2025 5017-2018 | [A] VINOD KUMAR

16 166/VINTQ/2025 5018-2019 | [A] RAM PAL SINGH

17| 166/\};_2/2026 5017-18 | [A] VIRENDRA PANDEY
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L INCOME TAX APPELLATE TRIBUN\L, VARANASI

LIST OF SMC BENCH FOR 25-£ EPTEMBER-2026 (FRIDAY)

DHANSHU SRIVASTA''A, JUDICIAL MEMBER
IN VIRTUAL HEARIN'3

HYBRID HEARING FROM ITAT, LUCKNOW, CISCO WEBEX MEETING ID - 26420785626
PW - 12345 TIMING - AT 12 PM

Assmt. A
srl | Appeal Number Year Assessee Ni me

REVISED CAUSE

BEFORE HON'BLE SU

Remarks

ITA
1 160/VNS/2024 2020-2021 | [A] AVINASH KUMAR SINGH

2 | ITA 53/VNS/2025|2016-2017 [A] JANHAVI CONSTRUCTION
[A] JANHAVI CONSTRUCTION

3 | ITA 54/VNS/2025|2017-2018
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